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THE FIRST SCHEDULE 

[See sections 2(1) (d) and 4] 

1. Bhilai Ispat Limited, a company formed and registered under the Companies Act having its 

registered office at Bhilai in the State of Madhya Pradesh. 

2. Bokaro Steel Limited, a company formed and registered under the Companies Act having its 

registered office at Bokaro Steel City in the State of Bihar. 

3. Durgapur Mishra Ispat Limited, a company formed and registered under the Companies Act having 

its registered office at Durgapur in the State of West Bengal. 

4. Hindustan Steel Limited, a company formed and registered under the Companies Act having its 

registered office at  Ranchi in the State of Bihar. 

5. Rourkela Ispat Limited, a company formed and registered under the Companies Act having its 

registered office at Rourkela in the State of Orissa. 

6. SAIL International Limited, a company formed and registered under the Companies Act having its 

registered office at Calcutta in the State of West Bengal. 

7. Salem Steel Limited, a company formed and registered under the Companies Act having its 

registered office at Salem in the State of Tamil Nadu.  


